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ISH. VIDYA PRAKASH/|
ISH. SANJEEV KUMAR
IAGGARWAL, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-01
2 [SH. RAJESH KUMARICENTRAL [CS(COMM)/ ICS 06-01-2022  09.09.2025 [1342 6 il
IGOEL, DISTRICT] (COMM)/91
WUDGE (COMMERCIAL l9/2023
ICOURT)-02
ICS (COMM)/ ICS 109.05.2024 [15.09.2025 K94 12 il
(COMM)/58|
13/2024
ICS (COMM)/ ICS 23.11.2023  [19.09.2025 [666 I3 INIL
(COMM)/15
14/2023
ICS (COMM)/ ICS 11-10-2022  [23.09.2025 [1078 12 il
(COMM)/ 23|
19/2022
S (COMM)/ ICS 18-08-2025 [26-09-2025 [39 2 INIL
(COMM)/24
2018
IMS. DEVENDER! MP(COMM) 22/2023 16.02.2023  [17.09.2025 [944 0 2
[KUMAR SHARMA,|
IDISTRICT JUDGE),)
ICOMMERCIAL COURT-
03
[Suit for Recovery k67/2025 [16.04.2024 [20.09.2025 [522 0 N
IOMP(COMM) 83/2024 20.00.2024 01.09.2025 [346 lo il
MP(1)COMM [741/2025 [22.08.2025 [02.09.2025 [i1 o
IOMP(1)COMM [740/2025 [22.08.2025 [02.09.2025 [11 lo o
MISC.DJ I569/2025 [23.07.2025 [03.09.2025 K2 lo o
IOMP(1)COMM I559/2025 [09.07.2025 [03.09.2025 [56 lo o
IOMP(1)COMM I534/2025 [05.07.2025 [03.09.2025 [60 lo o
[EX(COMM) 307/2024 [31.07.2024  [04.09.2025 KOO lo 23
ISuit for Recovery 542/2025 [16.05.2025  [104.09.2025 [111 lo o
[Suit for Recovery 1776/2020 [07.12.2020  |04.09.2025 [1732 9 23
IOMP(1)COMM I558/2025 [09.07.2025 [04.09.2025 |57 lo o




[Suit for Recovery 1326/2024 [02.12.2024 [04.09.2025 [276 o
[Suit for Recovery 202/2025 [17.02.2025 [04.09.2025 [199 0
[EX(COMM) 389/2025 [08.08.2025 [09.09.2025 [32 0
MISC.DJ I512/2025 [07.07.2025 [09.09.2025 (64 o
IOMP(1)COMM 334/2025 [16.04.2025 [11.09.2025 [148 o
IOMP(1)COMM 556/2025 09.07.2025 [11.09.2025 |64 0

MP(1)COMM I557/2025 09.07.2025 [11.09.2025 [64 o
[EX(COMM) KW13/2025 [26.08.2025 [11.09.2025 [16 0

MP(1)COMM kW49/2025 [27.05.2025 [12.09.2025 [108 0

MP(1)COMM k48/2025 [27.05.2025 [12.09.2025 [98 0
IOMP(COMM) K1/2025 20.08.2025 [15.09.2025 [17 o

MP(1)COMM [706/2025 02.08.2025 [15.09.2025 K4 o
[EX(COMM) k16/2025 [23.09.2024 [15.09.2025 [357 o
IMISC.DJ 707/2025 [12.09.2025 [16.09.2025 K o
MISC.DJ I563/2025 [21.07.2025 [17.09.2025 [58 o
IOMP(1)COMM I530/2025 [04.07.2025 [17.09.2025 [75 o
[Suit for Recovery 1069/2024 [27.09.2024 [18.09.2025 [|356 o
[EX(COMM) 51/2025 20.01.2025  [19.09.2025 [242 o
[Suit for Recovery 865/2023 [27.05.2023  [19.09.2025 [846 o
[Suit for Recovery 1317/2025 [20.03.2025 [20.09.2025 [184 o
IOMP(1)COMM 721/2025 08.08.2025 [22.09.2025 K5 o




[EX(COMM) 268/2024 [11.07.2024  [23.09.2025 K39 o 3
[Suit for Recovery 721/2023 [|01.05.2023  [23.09.2025 [876 3 23
IMISC.DJ 714/2025 [15.09.2025 [23.09.2025 [8 9
ISuit for Recovery I518/2025 [13.05.2025 [24.09.2025 [134 o o
[Suit for Recovery 201/2024  [24.02.2024 [24.09.2025 [|578 o 23
Suit for Recovery 1231/2024 [11.11.2024 25.09.2025 [318 9
[Suit for Recovery 864/2024 [08.08.2024 [27.09.2025 W14 1 2
H. ANIL KUMARICENTRAL [RECOVERY ICS 23.09.2023  [12.09.2025 [723 DAYS |ONE DAY |NIL
ISODIA DISTRICT| (COMM)-
WUDGE (COMMERCIAL 1264/2023
ICOURT)
ICOPY RIGHT ICS DJ430.08.2018 [19.09.2025 [2577 DAYS [15 DAYS IONE
15992/2018
IRECOVERY ICS 2.08.2023 [20.09.2025 [780 DAYS [8 DAYS INIL
(COMM)-
1115/2023
[SH. MANOJ KUMARCENTRAL [RECOVERY ICS 15.10.2024  [24.09.2025 [344 DAYS |4 DAYS IONE
IDISTRICT JUDGE] (COMM)-
(COMMERCIAL 1129/2024
ICOURT)-05
ISH. NEELAM SINGH, [CENTRAL [CS (COMM) k13/2024 [19-04-2025 [10-09-2025 [144 DAYS [6 DAYS INIL
IDJ COMM-06 TIS HAZR]
ICOURT CENTRAL]
[IDELHI
ICS (COMM) 23/2025 16-05-2025  [12-09-2025 [119 DAYS [8 DAYS INIL
ICS (COMM) 33/2025 07-07-2025 [12-09-2025 [67 DAYS [SAME DAY [NIL
ICS (COMM) I509/2024 [25.04.2024 [15-09-2025 [508 DAYS |5 DAYS INIL
ICS (COMM) 1280/2023 [04.10.2023 [18-09-2025 [715 DAYS [SAME DAY [NIL
ICS (COMM) 24/2024 4.01.2024 [18-09-2025 [623 DAYS |6 DAYS INIL
ICS (COMM) IMISC.DJ  [665/2023 23-09-2025 [707 DAYS [SAME DAY [NIL
ICS (COMM) IMISC.DJ  [666/2025 23-09-2025 [707 DAYS [SAME DAY [NIL




IGUPTA, DISTRICT
VUDGE, COMMERCIAL
ICOURT-07

[SH. MUKESH KUMAR|CENTRAL

[cS(CoMM)

1126/2023

04.08.2023

27.09.2025

785

[CS(CoMM)

1275/2024

20.11.2024

[27.09.2025

311

ISH. GORAKH NATH]
IPANDEY, DISTRICT]
WUDGE, COMMERCIAL
ICOURT

ICENTRAL

SUIT
IRECOVERY

FOR|

Ics
(COMM)/43
K/2025

24-04-2025

26-09-2025

153 DAYS

DAYS

INIL

SUIT
IRECOVERY

FOR|

ICS
(COMM)/78|
/2023

10-05-2023

22-09-2025

1866 DAYS

12 DAYS

INIL

[SH. DEEPAK GARG,
IDISTRICT JUDGE,
ICOMMERCIAL COURT+
09

ICENTRAL

IRECOVERY

IcS
(COMM)-
1264/2023

23.09.2023

[12.09.2025

[723 DAYS

JONE DAY

INIL

ICOPY RIGHT

CS DJ
5992/2018

0.08.2018

19.09.2025

2577 DAYS

15 DAYS

ONE

RECOVERY

IcS
(COMM)-
1115/2023

2.08.2023

20.09.2025

[780 DAYS

DAYS

INIL

1o

[SH. AJAY PANDEY,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

INIL

188

ISH. S.S RATHI,|
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

ICENTRAL

INIL

12

[SH. RAVINDER BEDI,
IDISTRICT JUDGE),
ICOMMERCIAL COURT

ICENTRAL

INIL

3

[SH. M.K NAGPAL,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

INIL

14

ISH. DINESH BHATT , DJ|
(COMMERCIAL
ICOURT)-01

IWEST

15

IMS. VINEETA GOYAL,
IDISTRICT JUDGE]|
(COMMERCIAL
ICOURT)-02

IWEST

INIL

16

ISH. RAGHUBIR SINGH,
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-03

IWEST

INIL

7

ISH. SANJEEV|
IAGGARWAL, DISTRICT|
HUDGE (COMMERCIAL
ICOURT)

IWEST

INIL

18

[SH. AJAY GUPTA,|
IDISTRICT JUDGE]
(COMMERCIAL COURT)

IWEST

INIL

9

IMALHOTRA, DISTRICT|
WUDGE (COMMERCIAL
ICOURT)

[SH. NARESH KUMARWEST

INIL

20

ISH. PULASTYA|
IPARAMCHALA,
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-01

INEW
IDELHI

INIL

21

ISH. BALWANT RAI|
IBANSAL, DISTRICT]
HUDGE (COMMERCIAL
ICOURT)

INEW
IDELHI

INIL




122

WUDGE (COMMERCIAL
ICOURT)-03

IMA. HIMANINEW
IMALHOTRA, DISTRICTDELHI

INIL

23

IMS. SAVITA RAO,|
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

[SOUTH

24

IMS. ANURADHASOUTH
ISHUKLA BHARDWAJ,|
IDISTRICT
DUDGE(COMMERCIAL

ICOURT)

INIL

25

[SH. SANDEEP YADAV

[SOUTH

INIL

26

ISINGH, DISTRICT]
WUDGE (COMMERCIAL)

ISH. SANJEEV KUMARSOUTH

INIL

27

ISHARMA, DISTRICT]
HUDGE(COMMERCIAL
ICOURT)

ISH. LOKESH KUMARSOUTH

INIL

28

ISH. LAL SINGH,|
IDISTRICT JUDGE

]SOUTH-
[EAST

[cs(coMm)

148/2023

Jog-05-2023

08-09-2025

853

INIL

INIL

ICS(COMM)

Ku66/2019

16-11-2019

19-09-2025

2134

INIL

INIL

[cs(coMM)

1067/2022

131-10-2022

20-09-2025

1055

INIL

INIL

29

IMS. NIKHIL CHOPRA,
IDISSTRICT JUDGE

ISOUTH-
IEAST

ICommerical
(Cases

[cs/comm/
[255/2025

17.03.25

01.09.25

168

IN/A

ICS/coMM/
[195/2024

18.03.24

04.09.25

535

IN/A

30

ISH. VRINDA KUMARI [SOUTH-

[EAST

INIL

131

IBALIGA

IMS. ANU GROVERSOUTH-

I[EAST

INIL

32

[SH. BHUPESH KUMAR [SOUTH-

[EAST

INIL

33

IMS. NEERA|
IBHARTHOKE, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)

ISOUTH-
I[EAST

INIL

34

IDISTRICT JUDGE|
(COMMERCIAL
ICOURT-07)DIGITAL,
ISOUTH-EAST,  SAKET]
ICOURT

IMS. NIRJA BHATIA, LD.SOUTH-

[EAST

35

ISH. RAJ
[TRIPATHI, DISTRICT]
HUDGE(COMMERCIAL
ICOURT)

KUMARSSOUTH-

[EAST

INIL

36

UMAR, DISTRICT]
HUDGE (COMMERCIAL
ICOURT)

ﬁH . DEVENDER[EAST

INIL

37

IMS. RUBY ALKA]
IGUPTA, DISTRICT
HUDGE (COMMERCIAL
ICOURT)

IEAST

INIL

38

IMALHOTRA, DISTRICT]|
VUDGE
(COMMERCIAL)-01

ISH. SANJEEV KUMARNORTH-

I[EAST

INIL




[SH. BRIJESH KUMARSHAHDAR NIL
IGARG, DISTRICTA
WUDGE, COMMERCIAL
ICOURT-01

[MS. KIRAN BANSAL,SHAHDAR |NIL
IDISTRICT JUDGE,A
(COMMERCIAL COURT)

[SH. SANJAY SHARMA- SHAHDAR [NIL
I, DISTRICT JUDGEJA
ICOMMERCIAL COURT

[SH. PAWAN KUMARSHAHDAR [NIL
IMATTO DJ (COMM-04)

>




43 [MS. PREETI AGARWALINORTH- |NIL
IGUPTA, DISTRICT|WEST
WUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV INORTH- |NIL
WEST
l4s [SH. AMIT KUMARJ/NORTH |NIL
[DISTRICT JUDGE,|
ICOMMERCIAL COURT
46 |SH. UMED SINGH,NORTH INIL
IDISTRICT JUDGE]
(COMMERCIAL)
47 |SH. RAJ KUMAR,SOUTH ICOMMERCIAL SUIT|ICS COMM 03.07.2024 [16.09.2025 l40 INIL 1l
IDISTRICT JUDGEWEST 1328/2024
(COMMERCIAL COURTH
01
ICOMMERCIAL SUIT|ICS COMM [26.09.2019  [20.09.2025 [2191 INIL il
160/2019
U8 [SH. VIKAS DHULL,SOUTH INIL
IDISTRICT JUDGE,|WEST
ICOMMERCIAL COURT.
K49 [SH. AMIT BANSAL,SOUTH INIL
IDISTRICT JUDGE WEST
ICOMMERCIAL COURTH-
03
50 [SH. RAKESH PANDIT,SOUTH ICS(COMM) 2/2023 02.01.2023  [12.09.2025 [984 days [12 days INil
IDISTRICT JUDGEWEST
ICOMMERCIAL COURTH-
04
ICS(COMM) k24/2024 [30.08.2024 [18.09.2025 [384days |04 days INil
ICS(COMM) 287/2023 6.06.2023  [18.09.2025 [835 days 3 days INil
ICS(COMM) l52/2022 14.02.2022  [23.09.2025 [1317days [i12 days INil




	Three Adjournment

